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Dated this the 18th day of July, 2017.

NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

CP (CAA) No. 63/NCLT/AHM/2017
With CA(CAA) No. 36/NCLT/AHM/2017

Coram: _ . " Present: Hon ble Mr. BIKKI RAVEENDRA BABU
' _ MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 18.07.2017 '

Name of the Company: - Safal Consturctlon Pvt. Ltd.
B ~Bsafal Infrahelghts Pvt. Ltd. (Joint Appllcatlon) _
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Section of the Companies Act: Section 230 232 of the Companles Act, 2013
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1. M uv«g{ mku-;c_ _
‘g Do D&\)Q.Q .

2.

. ORDER '

Learned Advocate Mr Yuvra] Thakore 1/b Learned Advocate Ms. Dharmlstha N
Raval present for Pet1t10ner _ . . o

At request of petitioner counsel.

List the matter on 03.08.2017
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RAVEENDRA BABU
MEMBER JUDICIAL
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